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Diversloii of one New Delhl-Amritsar
tr*in via Meerirt and Saharanpnr

1006. SHRI AGHAN SINGH THA- 
KUR: Will the Minister o f RAIL-
W A Y S  be pleased to  state:

(a ) w hether it is a fact that there 
are three tra ins from  N ew Delhi 
tow ards A m ritsar via  Panipat betw een  
11 A.M . to  2.30 P.M. w hereas there is 
no train  in this d irection  via  M eerut 
and Saharanpur;

(b )  i f  so, w h eth er G overn m en t p r o ­
pose  to  d ivert one o f  these trains via  
M eerut and Saharanpur; and

(c )  If not, the reasons therefor?

TH E M IN ISTE R  O F S T A T E  IN 
TH E^ M IN IS T R Y  O F R A IL W A Y S  
(S H R I SH EO N A R A IN ): (a ) Yes.

(b )  and ( c ) .  D iversion  o f  any one 
o f  the ex istin g  trains n ow  runn ing  
via  Panipat to run via  Saharanpur has 
n ot been fou n d  operation a lly  feasib le  
fo r  w an t o f  line capacity  on  D e lh i- 
S ah a ra n p u r-A m ab la  section . This 
apart, d iversion  o f any o f  the trains 
w ill  be  resented b y  the passengers o f  
th e  present route. Such  d iversion  
w ill  also increase the overa ll jou rn ey  
t im e  w h ich  w ill  not b e  lik ed  b y  the 
th rou gh  passengers.

Asnssment of Increase in capital of 
Companies

1007. DR. B A P U  K A L D A T E : WiU
the M inister o f  L A W , JU ST IC E  A N D  
C O M P A N Y  A F F A IR S  be p leased  to 
srtate:

(a ) w hether the G overnm ent have 
m ade any assessm ent o f  the increase 
in the capital b y  the com panies;

(b ) i f  so. the nam es o f  the com ­
panies w ho have increased their capital 
during 1977; and

(c )  the total am ount deposited in 
the banks o f the total collected capital?

TH E M IN ISTE R  O F L A W . JU S ­
T IC E  A N D  C O M P A N Y  A F F A IR S  
(S H R I S H A N T I B H U S H A N ): (a )
and (b ) .  Yes, Sir. D uring the y eer  
1977 (January  to  D ecem b er) 2620 
com panies reg istered  under the C om ­
panies A ct, 1956 w ere  reported  to 
have increased their p a id -u p  capital 
by  an am ount o f  Rs. 982.9 crores. 
T he labou r and tim e in vo lved  in the 
preparation  o f  a list o f  all these com ­
panies being  d isproportionate, a state- 
m ent g iv in g  S ta te /U n ion  T erritories- 
w ise  the n u m ber o f  com pan ies w h ich  
increased their p a id -u p  capital d u r­
ing 1977 and the am ount o f the in ­
crease is attached.

( c )  C om panies arc not required 
under the Com panies A c t  to  furnish 
the in form ation  asked fo r  in this part 
o f  the question.

S tm tem en t

J^umberofCampanits u.kich increased their paid-vp capital during 1977 amoimt of the if̂ creasf.
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